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the old scheme Of LA.S. etc. Examina-
tion. Pali was, however, not included 
aa an optional subject in the Civil 
Services Examination on the basis \Jf 
the recommendation made by the 
Kothari Committee and in consultation 
with the Union Public Service Com-
mission. 

The Commission will be review 1ng 
the list of optional subjects for the 
Civil Services Examination from tim:? 
to time, 

PROF. NARAIN CHAND PARA-
SHAR: From the statement laid on the 
Table of the House it appears that 
Pali has been deleted on the recom-
mendation of the Kothari Committee. 
May I know from the hon. Minister 
how ma.ny subjects have been d~leted 
from the new scheme, or if Pali is the 
sole victim? 

SHRI P. VENKATASUBBAIAH: In 
the Report of the Kothari Committee, 
which Was submitted in 1976, there 
is a specific recommendation, as it has 

been adumbrated in the statement: 

"With a very large list of optional 
subject, the number of candidates in 
several subjects would be too small. 
The examination in that case would 
split, as it were, into a large num-
ber of separate examinations. There-
fore subjects, in which the number 
of competing candidates is relative-
ly small, should be avoided." 

The hon. member ha8 asked whether 
Pali was the only subject eliminated 
or whether there are any other sub-
jects. I would require notice for this 
and I will inform the hon. member 
whether any other subject, 8 part from 

Pali, has been eliminated, according to 
the recommendations of Kothari Com-
mittee. 

WRITTEN ANSWERS TO 
QUESTIONS 

Letter by ,prhn3 Minister to AASU 

*551. PROF. MADHU DANDA-
VATE: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) wh~th.:r the Prime Minister has 
written a letter to the President and 
General Secretary of the All Assam 
Students' Union on the 21st June, 
1980 stating that the Government was 
not rigid in its approach and was will-
ing to find a solution to the foreigners' 
issue in Assam through negotiations; 
and 

(b) if so, whether negotiations 
will be initiated expeditiously to find 
the solution of the Assam problem 
within the framework of the Consti-
tution and the existing laws? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) and (b). The Prime Minist~r in 
her letter dated 22nd June, 1980 to 
All Assam Students Union has stated 
that Government have not been rigid 
in its approach and that issues can be 
resolved through discussions. Fur-
ther talks would depend upon the 
response of the agitation leaders 

Retention Price of Oement 

*554. SHRI B. V. DESAI: Will the 
Minister of INDUSTRY be pleased to 
state: 

(a) whether fifty per cent of the 
units in the country would be in the 
red by the- end of this year; 

(b) if so, what are the main reaso•1s 
for the same; 

(c) whether it is also a fact that 
with all-out increase in cost of pro-
duction due to higher prices of inputs, 
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the three time retention price had 
become obsolete; 

(d) whether the landing cost of the 
cement being imported by the Gov-
ernment of India is about ~Rs 600 to 
Rs. 700 per to!lne and if so1 whether 
Government will have to heavily sub-
sidise it to retain the current consu-
mer price; 

(e) if so, whet~r subsidy has actu-
ally bec:1 given to maintain the con-
sumer price; and 

(f) what immediate steps a.re being 
taken to bring the c2ment industry to 
normal? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): (a) 
It is difficult at this stage to indicate 
as to how many cement facto:-ies 
would be earning prafl ts/incurring 
losses by . the end of the year. 

(b) Does not arise. 

(c) Cement Manufact.urers Associa-
tion has represented to the Govern-
ment for higher retention prices on 
the grounds of increase in the cost of 
inputs. 

( d) and ( e). Yes, Sir._ Landed cost 
of imported cement is higher than the 
cement produced indigenously. How-
ever, both the indigenous and import-
ed cement are sold at the s3.me poo!ed 
F.O.R. price within the country, 

(f) Every effo•.:t is being made to 
ensure that the cement industry gets 
adequate power and coal to maintain 
producti<>n at optimum levels. 
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